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SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh)= Sir, | also associate
myself with the matter raised by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. SANTANU SEN (\Nest Bengal): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. FAUZIA KHAN (I\/Iaharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

Need for age relaxation for the EWS category
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DR. SASMIT PATRA (Odisha): Sir, | associate myself with the matter raised by the
hon. Member.

DR. SANTANU SEN (West Bengal ): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI VINAY DINU TENDULKAR (Goa): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. FAUZIA KHAN (I\/Iaharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the matter raised by the hon. Member.
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Need for regularization of labourers working in Railway Godowns
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DR. SASMIT PATRA (Odisha): Sir, | associate myself with the matter raised by the
hon. Member.

DR. FAUZIA KHAN (I\/Iaharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the matter raised
by the hon. Member.



